FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

REGAL ENTERPRISES LIMITED OPERATIN G IN TEXTILE AND ADVERTISING AT
NEW DELHI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along REGAL ENTERPRISES LIMITED
with PAN & CIN/ LLP No. PAN: AACCR8802Q
CIN: L73100DL1989PLC269075
2. Address of the registered office Shop No G-2 Plot No 5, Kohli Plaza

Block-CU Market, Pitampura, Maurya
Enclave, North West Delhi, Delhi, Delhi,

India, 110034

3. URL of website https://regalenterpriseslimited.com/

4, Details of place where majority of New Delhi
fixed assets are located

3 Installed capacity of main products/ New Delhi
services

0. Quantity and value of main products/ The details can be obtained from the
services sold in last financial year RP by mailing to the following id:

cirp.regalenterprises@gmail.com

1 Number of employees/ workmen 0

8. Further details including last available | The details can be obtained from the
financial statements (with schedules) of | RP by mailing to the following id:
two years, lists of creditors are cirp.regalenterprises@gmail.com
available at URL:

9. Eligibility for resolution applicants The details can be obtained from the
under section 25(2)(h) of the Code is RP by mailing to the following id:
available at URL: cirp.regalenterprises@gmail.com

10. | Last date for receipt of expression of 23.09.2026
interest

11. | Date of issue of provisional list of 03.10.2026

prospective resolution applicants
12. | Last date for submission of objections | 08.10.2026
to provisional list
13. | Date of issue of final list of prospective | 18.10.2026
resolution applicants
14. | Date of issue of information 23.10.2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

I5. | Last date for submission of resolution | 22.11.2026

plans
16. | Process email id to submit Expression cirp.regalenterprises@gmail.com
e -of Interest
Sandeep Agrawal Date: 08.09.2026
Resolution Professional Place: New Delhi

Regal Enterprises Limited

IBBI Regd. No. IBBI/IPA-002/IP-N01060/2021-2022/13733

Correspondence Address: Office number 1906, 19th floor bhutani city centre, wave city
centre sector 32 Noida -- 201307

E-mail: cirp.regalenterprises@gmail.com
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Date of transfer Name of Name of transferee Nature of Number of Equity | Face value per | Issue price per Total
transferor consideration Shares of face Equity Share Equity Share | consideration (?)
value 10 each {in (in?) (in million)

September T, Avenue India Whiteoak Capilal India Cash 1,798,561 10 130,00 24980
2026 Resurgence Cpportundies Fund

Pte, Lid -
=eptember 7, Ayvenue India Dymon Asia Mulii- ash 2. 158 273 10 130.00 299.80
2026 Resurgenca Strategy Invesiment

Pie. Lid {Singapore] Ple. Lid

‘A5 certified by J. Kala & Associstes, Charfersd Accountants (FRN: 118769W, by way of their cerificate dated September 7, 2026

11. The extract of the disclosure in the secfion titled “Basis for Offer Price - The floor Price and Cap Price vis-a-vis Weighted Average Cost of Acquisition based on
past allotment(s)\' secondary transaction(s}” on page 112 of the RHFP stands modified as below:

Based on the disclosures in () and (b) above, the weighled average cost of zoquisibion of the securibes compared with the Floor Price and the Cap Price i sat forth below.

Past allotment! secondary transactions Weightad average cost Floor Price Cap Price
of acquisition per Equity {i.e., T132)° fi.e., ¢ 139)°
Share (in ¥}
Since there wara no pamary issuances of secondary transactions of equity shares of our Company - - -
during the 14 manths preceding the date of this Addendum, the mlommation has been disclosed |
for prica per share of our Company basad on the last five prmary or secondary fransaclions
whera Promoters (also the Promoter Selling Sharsholders), Promater Group, Investor Salling |
shareholder or Other Selling Shareholder or shareholder(s} having the nghl to nominale |
directon{s) on the Board, are a parly 1o the Iransaction, nod ofder than three years prior lo the date |
of this Addendum Imespective of the size of the transachon. |
| Based cn primary issuance MA* i N&
Based on secondary ransactions 132.00 0.95 imes 1.00 fime

# To be determined af the Prospectus sfage.

(formerly known as IFL Securities Limited)

24th Floor, One Lodha Place, Senapali Bapat Marg
Lower Parel (VWest), Mumbai 400 013, Maharashira, India
Tal: 491 22 4846 4724

E-mail: arcil ipo@iificap.com

Website: waw iiflicapital.com

Investor Grievance E-mail- ig ibi@iiflcap. com

Contact Person: Mishita Mody! Fawan Kumsar Jain

SEBI Registration No.. INMOOGO 10540

Gth Floor, IDEI Tower

WTC Complex, Cuffe Parade

Mumipas =200 005, Maharashira, India

Tal: +31 22 4069 1953

E-mail: arcil ipoi@idbecapital.com

Website: wewidbicapital.oom

Investor Grievance E-mail redressal@idbicapital com
Contact Person: Indragt Bhagal! Sri Krishna Tapariva

| SEBI Registration No.. INMOODO10866

Mumbai 400 025, Maharashira, India
Tel: +81 22 6630 3030

E-mail: arcil ipa@jmifl.com

Website: www mfl.com

Contact Person: Praches Dhuri
SEB! Registration Mo INMODD010361

Tt Floor, Cnengy, Appasaheb Marathe Marg, Prabhadeyi

Investor Grievance E-mail: grievance.ibdi@jmil.com

Toi: +81 810 811 4249

{(Farmerly Link Intime India Private Limited)
C-101, 154 Floor, 247 Park Lal Bhadur Shasti Marg
Vikhrol (West) Mumibai 400 083 Maharashira, India

E-mad; arcil@in mprs.mufy.com

Wabsite: www.in.mpms.mufg.com

Investor grievance e-mail. arc@in. mpms.mulg.com
Confact person; Shanti Gopafrishnan

SEBI Registration No.; INROGMO04058

Website: www.arci.co.in

Bidders may contact the Company Secretary and Compliance Officer, CSR Hesad, the Book Running
Lead Managers ("BRLMs") or the Registrar to the Offer in case of any pre-Offer or posi-Offar related
grievances including non-recelpt of letters of Allotment, non-receipt of Allotment Advics, non-credit of
allofted Equity Shares in the respective beneficiary account, non-receipt of refund orders or non-receipt
of funds by electronic mode, ete. For all Offer refated queries and for redressal of compiaints, Bidders
may also write to the BELMz and J or Registrar.

Past allotment/ secondary transactions Weighted average cost Floor Price Cap Price Nofe:
ﬂ“mﬁ:ﬁﬂﬁﬁw (et 125 o ot & Thers were no Primary issuances in kst 13 months prior io the date of this Addendum,
Walghted average cosl of acqulsition for last 18 months for primary | new issue of shares (equily! BN G oy % There were no 3econdary Transactions in iasf 18 months prior to the date of this Addendum
tad av i f m Mary | e 55U 5 {2quity . ; Ry : F : y 2 i L. -
convertibie securities), axcluding shares issued Under an empioyee stock option plan/empioyes There was no Primary Isseances older than three years prior to the dake of this Addendum srrespective of the size of the fransaciion.
stock option scheme and issuance of bonus shares, during the 18 months preceding the date of 12 The extract of the disclosure in the section titted “Owr Business - Our Strengths - Experienced Board of Directors, Managemant Team and Marquee Investors™
this Addendum, where such issuance is equal o or more than five per cent of the fully dilted on page 183 of the RHP stands modifiad as below:
paid-up share capital of our Company (calculated based on the pre-issue capital before such Clur Promoters include marquee investors, Avenue India Resurgence Ple. Lid (an afilliate of Avenue Capital Group), which holds 63.52% of our outstanding egquity mferast,
fransaction’s}, In a single fransaction or multiple transactons combined together over a span of as of the date of this Addendum and the State Bank of India, which hotds 19.95% of our outstanding eguity interest, as of the same date. We believe we have benefited
rofling 30 days ("Primary Issuances”) sagnificantly from their vision and leadership. and they along with our senior- management, have been mstrumenial i formulating and executing the core sirategy of our
Waighted average cost of acquisition for last 18 months for sacondary sale [ acquisition of shares AN A MA Comgany.
{equity'convertible sacurities), where Promoters (also the Promoter Sefling Shareholders), 13. The extract of the disclosure in the section titled "Owr Promoter and Promoter Group" beginning on page 238 of the RHP will be suitably updated in the
Promoter Group, Investor Seliing Shareholder or Other Selling Shareholder or sharehoider|s) Prospectus, including defails of: (a) aggregate shareholding of the Promoters and (b) details of Equity Shares held by Avenue India Resurgence Ple. Lid.
having the right to nominate directoris) in the: Board of cur Company are a party to the fransaction The Red Herring Prospecius and all Offer related material shall be read In conjuncon wilh this Addendum. The infarmation in this Addendum supplements and updales the
{excluding gifts), dufing the 18 months preceding the date of ths Addendum whese either information in the Red Herring Prospectus, However, this Addendum does not purport to, nor does it, include all changes that have occurred from the date of filing of the Red
acquisition or sale is equal to or mare than five per cent of the fully diluted paid-up share capital Herring Prospectus and the date of this Addendum, except to the extent of the modifications included in this Addendum, Please note that the information included in the Red
of our Company (calcidated based on the pre-issue capital before such transaction’s), in a single Herring Prospectus will be suitably updated. including to the extent updated by way of this Addendum, as may be applicable, in the Prospectus.
fransaction or mutiple transactions combined fogether over a span of rolling 30 days {*Secondary
Transechions’)
BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER COMPANY SECRETARY AND COMPLIANCE OFFICER
T 7S |DB| o | MUFG Ameet Ashok Kela
l@j IFL CAPITAL [‘j ca ita 1 (l) MUFG Inlima The Ruby, 10th Floor, 20 Senapati Bapat Marg, Dadar (West), Mumbai = 400 028, Maharashtsa, India
p JM FINANCIAL Tel: +91 22-66581300
NIFL Capital Services Limited IDBI Capital Markets & Securities Limited JM Financial Limited MUFG Intime India Private Limited SR -CEER CLOCEN)

Placa: Mumbai
Date: Seplember 7, 2026

For Assat Reconstruction Company (India) Limited
On behall of the Board of Directors

sid

Ameet Ashok Kela

Company Secrsfary and Compliance Officer, Head CSR

This Addendum shall be available on the wabsite of SEBI at www.sebi.govin, the website of Stock Exchanges at www.nseindia.com and www.bseindia.com, the website of our Company ai www.arcil.codin and the websites of the Book Running Lead Managers, namely, [IFL Capital Services Limited (formeny known as IIFL Secunlies Limited) at www.iflcapital,
com, 108 Cap#al Markets & Securities Limited at www idbicapital.com and JM Financial Limited at www jmfi.com

The Company is proposing. subject to receipt of requisite approvals, market conditions and other considerations, fo make an inifial public offer of its equity shares and has filed a red heming prospecius date September 1, 2026 ("RHP™) with Securities and Exchange Board of India ("SEBI), BSE Limited and Mational Sfock Exchange of India Limited. The RHF
s available on the websits of the Company at www.arcil.co.in, the websile of SEBI at www.sebi.govin as well 85 on the websites of the book running lead managers ("BRLMs™), IIFL Capital Services Limited (formedy known &5 IFL Secunfies Limited] at www.lificapital com, 1081 Capial Markets & Securities Limiled at wwwiidbecapital.com and JM Financial
Lirritedt at wew jmil.com, and the websiles of the stock exchange{s) al www.nseindia com and www bseindia.com, respectively. Any potential investors should nele that investment in equily sharas involves a degree of risk and for details refaling lo the same, please refer to the RHP, as defined under the Indian Companies Acl, 2013, as amended, including the
sacfion “Risk Factors™ of the RHP. Potantial mvastors shauld not raly on tha DRHP filad with SEBI for maleng any invastmant dacision and Instead raly on the RHP
The Eguity Shares offerad in tha Offer have not been and will not be registered under tha L5, Secunties Act of 1933, as amended (the “ULS. Securities Act”) or any state securites laws in the United States, and unless so registerad, may not be offerad or sold within the United States, except pursuant 1o an exempbion from, or in 8 transaction not subjact to,
the registration requiremeants of the U5, Secuniies Act and applicable siate securities laws. Accordimgly, the Equity Shares are being offered-and sold outside the United States in ‘offshore transaciions” a3 defined inrand in refiance on Reguistion 5 under the U5, Securities Act and the applicable ws of the jurizdicbions whare such offers and sales are mada.

NORTHERN RAILWAY

Tender Notice
Invitation of Tenders through E-Procurament System
Principal Chief Malerials Manager, Morbern Railway, New Delbi-110001 for and on
behalf of the Pressdent of India, invites e-tenders through e-procurement system for
supply of the folfowing items:-
Sr. No. | Tender Mo aty.
1358

01 (022612514 Set 28,00 2036

F95
Mos

Closing Date

Brief Description

Set ol Emergancy Lightang Linif

Alurnindum Impeller for Oil cooling

Ellowar 05, 10,2026

02 | 19260708

Ideal Carpets Limited
Regd office: Raj Nagar , GT Rd. Gopiganj, Bhadohi Sant Ravidas,
Nagar. UP- 221401 India
E-mail address. Idealcarpets @gmail.com Tel No 05414-232250.
CIN- L17226UP1991PLC131444.

Notice of AGM

Notice is hereby given that the 35" Annual General Meeting (“ AGM”) of the members
of Ideal Carpets Limited will be held on Wednesday 30" September 2026 at 12 noon,
to transact the business set out in the notice of the AGM.

The said notice along with the Proxy form, Attendance slip and Annual report inter-
alia containing Board’s report, Auditor’s report, Audited Financial Statements will be
dispatched to all the members at their registered address till 7" September, 2026.
And the same is also available on the website of the company at. http://idealcarpet.
co/and the notice of the AGM is also available on the Website. Of Central Depository
Service Limited, CDSL at www.cdslindia.com.

E voting:

03 0626113394 1677250

kG | 06.10.2026

V2000 o7 402026
MTR

Hag

Mos

BHSE
Mas

M.5.Flat Size S0OXEMM X Standard

04 12260863 IS5l Marked, Size 2 ¥ 10 50 MM

8" X 3-3/4" Braka Cylinder 'JEL' with
Handbraka

Rubber Spring Plale For Culer End

OF2E13248 20.10. 2026

Or261074 0d 11,2026

Mote: 1. Vendors may wisil the IREPS websiteie www. ireps.gowv.in far
dedails. 2. Mo manual offer will be entartained.
Tender Motlce Mo, 40(2026-202T Dated: 07,08.2026

Serving Custormers With A Smile

Linaks Micro Electronics Limited
Regd. Office: 12.6 KM Barabanki Road, Chinat, Lucknow, Uttar Pradesh - 227105
Email: linakspchb @yahoo.com, Website: www.linaks.in
CIN: L32101UP1986PLC007841

NOTICE OF 41t ANNUAL GENERAL MEETING & E-VOTING INFORMATION

Notice is hereby given that the 41%' Annual General Meeting ("AGM") of the members of
Linaks Micro Electronics Limited will be held on Tuesday, September 29,2026 at 03:00
PM (IST) through Video Conferencing/ Other Audio-Visual Means (VC/OAVM) facility, in
compliance with the provisions of the Companies Act, 2013 (the 'Act’), Pursuant to the Circular
No. 14/2020 dated April 08, 2020, Circular No.17/2020 dated April 13,2020 issued by the
Ministry of Corporate Affairs followed by Circular No. 20/2020 dated May 05, 2020 and Circular
No. 02/2021 dated January 13, 2021 and other subsequent relevant circulars issued in this
regard, the latest being General Circular No. 03/2025 dated September 03/2025 issued by
Ministry of Corporate Affairs (collectively referred to as "MCA Circulars") and Circular Nos.
SEBIHO/CFD/CMD1/CIR/P/2020/79 dated May 12, 2020, SEBI/HO/CFD/CMD2/CIR/P/2021/
11 dated January 15,2021 and SEBI/HO/CFD/CMD2/CIR/P/2022/62 dated May 13,2022 and
SEBIHO/CFD/PoD-2/P/CIR/2023/4 dated January 5, 2023, SEBI/HO/CFD/CFD-PoD2/P/CIR/
2023/167 dated October 07, 2023 and SEBI/HO/CFD/CFD-PoD-2/P/CIR/2024/133 dated
October 3, 2024 issued by the Securities and Exchange Board of India (collectively referred
to as "SEBI Circulars"), to transact the businesses as set out in the Notice of 41st Annual
General Meeting.

Pursuant to the said Circulars, the Notice of 41! Annual General Meeting is being sent through
electronic mode to all the members whose email IDs are registered with their depository
participant/s or the Company's Registrar and Share Transfer Agent. These documents can be
accessed on the website of the Company at www.linaks.in, website of stock exchanges i.e.
BSE Limited at www.bseindia.com as well as from the website of NSDL i.e.

www.evoting.nsdl.com.

Pursuant to provisions of section 108 of the Act read with rule 20 of the Companies (Management
and Administration) Rules, 2014, as amended, Regulation 44 of the SEBI (Listing Obligations
and Disclosure Requirements) Regulations, 2015 and SEBI circular dated 9 December, 2020,
members holding shares in physical or dematerialized form, as on the cut-off date, i.e.,
September 22, 2026, may cast their vote electronically on the business as set out in the
Notice of 41st Annual General Meeting through e-voting platform. The detailed procedure/
instructions for e-voting are contained in the Notice of 41 Annual General Meeting.

Inthis regard, the members are hereby further notified that:

1. The cut-off date for determining the eligibility to vote by electronic means in the general
meeting is September 22, 2026.

2. The remote E-voting period will commence from Saturday, September 26, 2026 at 9:00
AM. (IST) and will end on Monday, September 28, 2026 at 5:00 PM. (IST). Remote
E-voting shall not be allowed beyond the aforesaid period.

3. Thepersons who have acquired shares and have become member of the Company after
the dispatch of notice may obtain the User ID and password by sending a request at
evoting@nsdl.com . However, if you are already registered with NSDL for remote
e-Voting then you can use your existing user ID and password for casting your vote. If
you forgot your password, you can reset your password by using "Forgot User Details/
Password?" or "Physical User Reset Password?" option available on
www.evoting.nsdl.com.

4. Aperson whose name is recorded in the Register of Members or in the register of
beneficial owners maintained by the depositories as on the cut-off date only shall be
entitled to avail the facility of remote E-voting as well as voting in the general meeting.

5. Members who have cast their votes by remote e-voting prior to the AGM may also
attend/participate in the AGM through VC/OAVM facility but shall not be allowed to cast
their votes again at the AGM.

6.  Themanner of registration of email addresses of those members whose email addresses
are not registered with the Company/RTA/DP is available in the AGM Notice.

7. The details of Scrutinizer and procedure for Speaker Registration are provided in the
AGM Notice.

If you have any queries or issues regarding attending AGM & e-Voting from the e-Voting
System, you may refer the Frequently Asked Questions (FAQs) for Shareholders and e-voting
user manual for Shareholders available at the download section of www.evoting.nsdl.com or
callon.: 022 - 4886 7000 or send a request at evoting @ nsdl.com.

For and on bhehalf of

Linaks Micro Electronics Limited
SD-

Bhumika Mittal

(Company Secretary)

Date: September 8, 2026 M. NO. ACS 63808

Place: Lucknow

The company has entered into an arrangement With Central Depository Service
(India) Limited, (“CDSL") for facilitating remote e-voting services. The details
pursuant to the provision of the Companies Act, 2013 and rules are given hereunder
- Date of completion of sending of notices: 7" September 2026.
Date and time of commencement of E-Voting through electronic means: Friday,
25" September 2026. At. 09:00 AM.
Date and time of end of E-Voting through electronic means. Monday, 28"
September 2026 at. 5:00 PM.
Voting through electronic means shall not be allowed beyond 5:00 PM on.
Monday, 28" September 2026.
Cut-off Date for determining the eligibility to vote by electronic means is 23
September 2026.
Members may participate in the Annual General Meeting even after exercising
his/her ri%ht to vote through remote E-Voting, but shall not be allowed to vote
again in the meeting.
Person whose name is recorded in the register of members or in the register of
beneficial owner maintained by the depository as on the cut-off date only shall be
entitled to avail the facility to remote voting as well as E-Voting in the general
meeting.
Members may note that (i) The remote e-voting module shall be disabled by
CDSL after aforesaid date and time for voting. (i) Member. Participating in the
35" AGM and who had not cast their vote by remote e-voting shall be entitled to
cast their vote through e-voting system during 35" AGM.
Any person who acquires share of the company and become member of the
company after dispatch of notice and holding shares as on the cutoff date i.e. 23
September 2026. May obtain the login ID and password by sending requests at
Helpdesk.evoting@cdslindia.com or Issuer/RTA
The notice of 35" AGM is available on the Company’s website. http://idealcarpet.
co/ and on www.evotingindia.com.
For electronic voting instructions, shareholders may go through the instruction in
the notice of 35" AGM and in case of any queries/grievances connected with the
electronic voting, shareholders may refer to the Frequently Asked
Questions(FAQs)and E Voting user manual for shareholders available at the Help
section of www.evotingindia.com or call us on toll free number 022-23058542/43.
In compliance of applicable provisions of the Companies Act, 2013, the Company
encourages the Members to provide update their e-mail address to enable the
servicing of notices /documents / Annual reports electronically. The request for
updating of records for members holding shares in the physical mode should be sent
to the company or RTA and to the depository participant in case of members holding
shares in dematerialized mode.
Notice is hereby given pursuant to Section 91 of the Companies Act, 2013, read with
Rule 10 of the Companies Management and Administration Rules, 2014 that the
Register of Member and the Share Transfer Book of the Company shall remain
closed from Wednesday, 23 September 2026 to Wednesday 30" September 2026,
both days inclusive, for the purpose of AGM for the financial year 25-26.
By order of the Board of Directors
M/S Ideal Carpets Limistg}:i

SRIRAM MOURYA
(Managing Director)
DIN-01100295

Place : Badohi
Date: 06.09.2026

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

REGAL ENTERPRISES LIMITED

OPERATING IN TEXTILE AND ADVERTISING AT NEW DELHI
(Uinder sub-reguiation (1) of regalation 36A of the Insolvency and Bankrupicy Board
of India {Insalvency Resolution Process for Corporate Persons) Regulations, 2076

RELEVANT PARTICULARS
1. [Name of the corpoeate debtor along with PAN|REGAL ENTERPRISES LIMITED
& CIN LLP No. PAN: AACCRB8020

CIN: LT31000L1989PLC269075

2. |Mdddress of the ragistered affice
Block-CU Market. PRarmpara, Maurya
Enciave, North West Delhi, Dethi, Delki,

Ll India. 110034

{3, JURL ol wabsite hittps: regatanterpriseshimeled. com/

(4. |Details of place where majority of feed Mew Delhi

| |assels ang located

(5. [Instaled capacity of main products’ servicas |Mew Delh

|6, |Quantity and value of main products)’ The details can be abtained from the AP
sErveces soud in last financial vear by mailing 10 tha following id;

cirp.regaenterprises@gmal.com
\7. |Number of employess; warkman 0

The details can be obtained from the RP
by mailing 1o the following id;
Cirp.regaignterprisesimomailcom

The details can be abtained from the BP

(8. |Further detais inchuding last available

financial staiements (with schedules) of two

years, lists of creditors are available at LIRL:

Eligib#ty for resalution applicants under

section 25421 of the Code is available & by mailing 1o fhe following id;

| JURL: cirp.regalenterprisesi@ omail.com
10| Last date for receipt of expression of interest | 23.09.2026

e

|11 Diate of issue of provisional list of 03.10.2026
| |prospectyva resolulion applicants
112 |Last date for submission of objections o |08.10.2026
| provisinat st
i 13| Date of issue of final list of prospective 18.10.2026
{ {resolution applicans
|14 | Date of issue of information memarandum,  |23.10.2026
‘ evaluation matrix and request for resohution

plans ta praspective resolution applicants
{15.|Last date for submission of respbution plans - (22 11.2026

cirporegatenierprisesi@oma.com

| 16.|Process emal id to submit Expression of
| [|Imbarest

Sdi-

Sandeap Agrawal

Resolution Professional

Regal Enterprises Limited

[BEI| Regd. No. IBBIIPA-D02IP-NO1060/2021-2022113733
Correspandence Address: Office number 1906, 19th floor

Diate: 08.08,2026 Bhutani City Centre, wave city centre seclor 32 Nolda - 201307

Form No. INC-26
[Pursuant to rule 30 the Campanles
(Incorporalion) Rules, 2014]
Befora the Contral Govemmant Regional
Directar Delll, Morthern Regbon Directosate |
In the matier of sub-section (4} of Sechan 13 of
Comparsas Act 2013 and clouse {3} of sub-nde {5 of
mule 30 of the Compestes (neopoeation) Rules, 2014
AND
In fe matter of

RHN GARMENTS PRIVATE LIMITED
having its negistered offica &l
E-635, Gali Mo.-6, Ganesh Magar-H,
Shakarpur, East Delhi, Delhi-1100592,
vvreenr-r Petitioner
MOTICE |5 hierebn’ groin 1t e Gaersral Publs fnal
tha company proposes 10 meke applcation o fhe
Cenfral - Governmen! under secon 13 of fhe
Companies Act 2013 . zeaking  conlimalion of
alteration af the Memarandum -:F.ﬁ.isl:-:iahm ofihe
Companyinberms of the Spacal Résalalion passed
al the Exira Ordirary Genaral Meeding heid an
Monday, 31" day af Awgust, 2006 0 &nabls the
company to.change ils Regislered Office from
UMET of Delhé|" 0 any place nithe “State of Uttar
Pradesh.”
Ay personwhose nlerast iz ikely to ba affecied by
the proposed change of the registened office of fhe
company may defiver either on the MGA-21 portal
mea.gowvin) by filing imvestor complaint
e OF Caiige 1 e dednegirasd G s by régisiened
past of hisfer objections supported by an affidasil
glatirg the nature af hisher rderas) and grounds of
capesition to the Regianal Diraciar at the addness
Reglonal Director, Noethern Reglon Directorate
I, B-2 Wing, 2™ Floos, Paryavaran Bhawan, CGO
Complex, Mew Delhi- 110003 wihin fowriesn
days of $ie dale ol pusication of fis notice wih a
copy 80 the applicanl company &8 it regislensd
office atthe adoreas mentisned i
Registered Office: E-B35, Gali No.-6, Ganush
Magar-ll, $hakarpur, East Delhi, Delki-110092
Far.and on behalf of Board

For RHN GARMENTS PRIVATE LIMITED

AJEET SHISHODWA  MANDJ SHISHODMA
Directar Director

DI D1155666 DIN: 07120466
Place: Dellw Db 31.08.2006

Form No. INC-26
[Pursuart fo rule 30 the Companies
(incorporation Rutes, 2014)
Balare tha Cenfral Governmant Regicnal
Director Dekhi, Morthern Region Directorate |
In the matar of sub-saction (4} of Section 13
of Companies A, 2013 and dause [3f of
sui-rube|5} of ne 30 of the Companies
{IFcorperation) Rules, 2014
AND

In the mater of AVANEESH HOTEL AND
RESORTS PRIVATE LIMITED having its
registered office at 3R3-202 FIF Pole No-33,
Pedra Garhi, Vill Near Ram Lila Park. West
Deibd, Delni-1100%7. oo Petitioner

Melice e heraby given fa the General Pulblc Shat the
COMpany peoposas jo maks application foo the
Cantral Eoeemmen) ander sechan 13 ol the
Companies Acl, 2013 saeking confimmalion of
alteration of the Memdarzndum of Association of the
Campany In lerms al e Special Resahilkon passod
&t the Exira Orckrany General Mesding held op
Monday, 31" day of August, 2036 0 srabk The
cempany fo change it Registared Office from "NET
o Dedhi=ll™ toany pace o thé "NET of Delhl,™
Ay pecson whose mlaras! s dkely bo ba affeched by
tre: proposed change of the reqistered affice of the
company iy delver gither on the MCA-21 portal
mmmmu.guw.lnl by filing imvestor complaint
0 g 1o be defivarad or send by registered
post of hisher ohisclions supported by &0 adavt
stating the nature of hisfher inerast and grounds of
cppsiian o e Regianal Dinscor al he addniss
Regional Diractor, Moriharn Region Directorate
I, B-2 Winag, Znd Flaor, Paryavaran Bhawan, CGO
Complex. Mew Dalhi-110003 within fourtean days
off ez clate of publication of this retice with & copy to
ther appficant company & %5 regislemd ofce al the
gddress mentioned baivdr Registerad Offica:
SR5.202 FIF Pole No.39, Peera Garhil, Vill Noas
Fam Lila Park, West Defhi, Dethi-110087,
For and on behsit of Boced

Far AVANEESH HOTEL AND RESORTS

PRIVATE LIMITED
SAKSHIAGGARWAL AMAN
Director Director
Ol 05733857 Di¥: 08733858
Placa: Daki Date: 31-08-2024

Placa: Naw Delhi E-mail; cirp.regalenterprises@omail.com

Adfaceors 344500

B.C. POWER CONTROLS LIMITED

(CIN: L31300DL2008PLC1T9414)

Registered Office: TA/S, WEA Channa Market, Karol Bagh, New Dalhi-1100035
Email: infe@bonlongroup.com, Website: www.bcpowerconirolz.com
Phone: 011-47532795, Fax: 011-47532738
NOTICE OF THE 187" ANNUAL GENERAL MEETING (AGM),

E-VOTING INFORMATION & BOOK CLOSURE
Malice is herety aiven that the 187 Annuai Ganeral Meeting ["AGM") of the Company will
ba held through Video Conferencing ("VC")/Other Audio-Visual Means ("OAVM") on

Wednesday, 30" September, 2026 at 02:00 P.M. (IST) to bransact the business, as sal oul
inthe Motice ofthe 187 AGM.

In accordance with the applicable provisions of Companies Act, 2093 and Rules made
theraunder and the Securiies and Exchange Board of India (Listing Obligation and
Disclosure Fegquiremnent) Reguiation, 2015, read with Circular No. 2002020 datad May 05,
2020 read with Genaral Circulars Mo, (i) 142020 dated April B, 2020 (i) 172020 dated
Apnl 13, 2020, (in 2002020 dated May 5, 2020, (iv) 1002022 dated Decernber 28, 2022, (v)
09/2023 dated Septembar 25, 2023, (vi) 02024 dated September 19, 2024 and
subsaquent circulars issuad in this regard the Extast being (vil) 32025 dated Seplember
22, 2025 ("MCA Circulars”) and SEB! vide its circulars Mo, (i) SEBI HO! CFD/
CMD1CIR/PI2020/T4 dated May 12, 2020, subsequent circulars ssued in this regard the
latest bemng SEBI HO/CFDICFDPoD-2PICIRI2024/133 dated October 3, 2024 ("SEBI
Circiiars”y (MCA Circulars and SEBI Circulars collectively hereinafter referred: 23 the
‘Circulars’), along with any other applicabe creulars, the Malice of 18th AGM and Annual
Report 2025-26 have been sent in elecironic mode, only o the members whose e-mail
addresses ara registered with the companythe depositary parficipants. The requiremant
of sending physical copy of the Notice of AGM and Annual Report 1o the members have
bean dispensed with vide MCA Circulars and SEBI Circulars. The ebectronic dispatich of
Annual Repord 1o the Members has been completed on 07th -Septembsr, 2026
Additionally, pursuant to Regulstion 36(1)1b) of SEBI (Listing Obligations and Disclosure
Reguirement) Reguiations, 2015 (Listing Regulations), letter to those sharaholdars has
also been sent whoss email addresses ave nol registerad with the Company/ DPs/ RTA,
providing them the weblinks for accesseng the Nofics of the AGM and Annual Report.

Web Link for Motice of 18" AGM and Annual Report for F.Y, 2025-26:
hips: wercanbnals. com! furm-31.03 2026 pof

SONI MEDICARE LIMITED

CIN; L51397RJ19688PLCO04568
Registered Office: 38, Kanota Bagh, Jawahar Lal Nehru Marg,
Jaipur Rajasthan 302004, Phone No.: 0141-5163700
Website: www.sonihospitals.com; E-mail ID: cs@sonihospitals.com

NOTICE OF 38TH AGM AND BOOK CLOSURE

al www beaindia. com

remole a-voling

Place: Jaipur
Date: 07th September, 2026

Notice is hereby given that the 38th Annual General Meeting {AGM) of the
Members of Soni Medicare Limited {"The Company”) will be held on Tuesday,
Seplember 20th, 2026 a1 03;00 PM. at the registered office of the company at 38,
Kanola Bagh, Jawahar Lal Nehru Marg, Jaipur RJ 302004 IN,

In compliance with the relevant circulars, the Notice of the AGM and Annual report
for the financial year 2025-2026, efc. will be senl to all the Members of the
Company whose name appears in the Register of Members as on September
Odth, 2026 and whose email addresses are registered with the Company!/
Depository Particpant(s). The aforesaid documents will also be available on the
Company's websile al www.sonihospitals.com, and on the wabsite of BSE Limilad

Manner of registering/updating email addresses by the Members &s given below:
In case sharés are held in physical mode please prowide Folio No., Name of
shareholder, scanned copy of the share cerificate (fronl and back), PAN
(sell-attested scanned copy of Pan Card), Aadhar (self-atiested scanned copy
of Aadhar Card) by email o csi@sonthospitals.com

In case shares are held in Demal mode, please provide DFID-CLID (16-digit
DPID + CLID or 16-digt beneficiary 1D), Name, client master or copy of
Consolidated Account stalemenl, Pan (sell-atlested scanned copy of Pan Card)
Aadhar (seil-attesied scanned copy of Aadhar Card) to cs@sonihospitals.com
The remate e-voling will commence on Saturday, 26th September, 2026, at 8.00
AM. IST and will conclude on Monday, 28th Seplember, 2026 at 05.00 PM, IST
Mambers of the Company, holding shares eher in physical or dematenialized
form, as on the cut-off date i.e. 22nd September, 2026, may cast their votes by

Manner of casting vote (s} through e-voting Is given below:

* The manner of voling remofely ("remote e-voling”) by members holding shares in
dematerialized made, physical mode and for members who have nol registered their
email addresses has been provided in the Notice of fhe AGM. The detasils wil aiso be
available on fhe website of the Company www.soniospitals. com

* The login credentials for casting votes through e-voting shall be made avaiiabie to the
members theough email. Members who do not recaive email or whose emai addresses
are not registersd with the ComgpanyiDepositosy Paricipant {s), may generale login
credentials by following instructions given in the Molss 1o Notice of AGM.

The Register of Members and the Share Transfer Books will remain closed from
Wednesday, 23rd Seplember, 2026 to Tuesday, 30th September, 2026 (both days
inclusive), for the purpose of the aforesaid AGM.

By The Order Of Board
for Soni Medicare Limited
Sdl-

Hari Kishan Tiwari

Company Secretary & Compliance Officer

QR Code for Dewnloading the Notice of 187 AGM and Annual Report for F Y, 2025-26;

The aforesard Notice and Annual Report are avadable on the website of the Company 1.2
Wi bepmwerconirols.com and website of the stock exchange i.e. www.bseindia.com.

In compliance with the provisions of Section 108 of the Companies Act, 2013 read with
Fuule 20 of the Companies (Management and Administration) Rules, 2014 as amended
from time %0 fime and Regulation 44 of SEBI (Listing Obgations and Disclosure
Requirements) Regulations, 2015 and Secretarial Standards an General Meating (55-2],
the Comgany is pleased to provide remote e-voting faclty to its members, to vote from &
place other than vanue of AGM thraugh VCIOWNAAM facility and -vating during the AGM
through National Securties Depository Limited (NSDL). The procaduraiinstructions in this
respect-have been provided in nobes to the Nofice of AGM.

The members of the Company holding shares aither in physical form of in dematerialized
form, &5 on cut-off date e, 24 Seplember 2026, shall be eligible fo cast vole by remote e-
woting or attend the meafing through VGEOAVM and cast vote at AGM. The voting rights of
rembers shall be in proportion 1o their shares of the paid-up equily share capital of the
Company as on the Cui-off Dale. The remote e-voling period shall commence on
Sunday 27" September 2026 (09.00 AM. 1ST) and end on Tuesday 23" September,
2026 (05.00 F.M. I5T). The remote e-voling module shakl be disabled by NSDL for voling
tharaaflar, Onee the wole on a resolution is cast by the mambars through remote e-vating,
he shall not be permitted to change it subseguently. Members who have cast their voles
through rermobe e-vating prior bo AGM may also atiend the AGR but shall nod be entidled for
cast their votes agasn,

Any persan, who acquires shares and become member of the Company after dispatch of
the notice and holding shares as of the cut-off date Le. Thursday, 24" September 2026
may obtain the login 1D and password by sending 8 requesl al evoling@nsdl.co.in
However, if you are already registered with NSDL for remole e-woling then you can use
your exlsting user I0-and password for casting your vate,

The Regester of Member and Share ransfer Book of the Company Shall remain closed
form Friday, september 25, 2026 to Wednesday, September 30, 2026 (both day inclusive)
fior the purpose of Annual Ganeral Maating

Mr. Sanjeev Dabas. Practicing Company Secretary has been apposnted as the Scrutinizer
bo serutinize the e-voling process n 2 fair and transparent manner,

Members who would like 1o express their views or ask questions duning the AGM may
register themsalves by sending request mentioning thess namea, demal acocount/folio
number, email «d, mobile number through ther registered e-mad to the Company al
info@bonlengroup com on or bafore 24" September, 2026 along with the copy of signed
request kstier menlioning the name and address of the shareholders, sel-aitested copy of
Pan{other ideniity and address proof,

sharehalders holding shares in dematanalized mode are requested to register updaie
thair email addresses with their Deposdory Padicipants

In case of any queries relating to e-voting or attending AGM through VCIOAVM, members
maay rafiar tha Frequantly Asked Questions (FAQS) for tha Sharaholdars and e-voting user
manual for Shareholders available at the download sechion of www.evoling.nsdl.com or
call on toll free not 1600 10200930 and 1800 Z2 44 30 or-send 3 request al
avalinginsdl.con or comlacl MNational Securibes Dapository Limiled, Trade World, A
Wing; 4" Floor, Kamala Mill Compound, Senapati Bapat Marg, Lower Parel, Mumbai-
400013, atthe dasignated emai id:- evofingi@nsdl.oo.in.

For and on behalf of
B.C. Power Controfs Limited

adl

Chander Shekhar Jain

Place: New Delhi {Managing Director)
Data: 07" September, 2026 CHM: 08639401
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